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No representatibn‘ from theapphcant Sfi Prayéen
Kuma¥ for Sri Prashant Kutnar for respondents is
preserit, e ,
Call on tomorrow for final hearing. In default, O.A.
stands dismissed. -
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(Ms. Jayati Chandra)
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No representation from the applicant. Sri Rajendra
Siagh fof Sri Prashant Kumar counsel for
respondents is present:

In 8pite of conditiondl order, theré is no
representation on behalf of the applicant which
shaws that the appl{g‘a\l_'l‘; is not intérested. in
prosecution of the case, O.A. is dismissed in default

» dﬁp\, and fof fion-prosecution. -
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